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Select List of Indian Statistical 
Service 

3189. SHRI JAI NARAYAN BOAT: 
Will the Minister of H'OME AFFAIRS 
be pleased to state: 

(a) whether Ministry of Home Aff-
airs have prepared a select list of 
grade IV officers of the Indian Statis-
tical Service; 

(b) if so, the details thereat; 

'(c) whether it is also a fact that 
some personnel in the scale of Rs. 
500-"300 had been appointed on ad-
hoc basis in the scale of Rs. 700-1300 
(Grade IV officers) in the various Min-
1etrie$ and their attached offices; 

. (d) .if so, the particulars of. the per-
sonnel; Minlstry-'Wiae and the reasons 

. why they were not promoted to the' 
scale of Rs. 650--1200/- whereas the 
office!$. aPpointed' in tile' scale of Rs. 
650-120'.' have not so far, been promot. 
ed to Orade- IV of Indf,an Statistical 
Service"', and. .. 

, " ',," " , , , .. , 

.. , \' .. " 

(.e). what are tbe promotional ,ve-., " 
Dues 'of the' persOnnel' wo'rk.1nJ(' in ,the, 
scale of Rs. 650-·12001 ' 

THE MINISTER OF STATE' IN 
TliE MINIST:R·Y OF HOME AFFAIRS: 
AND' DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI p. VEN;" 
KATASUBBAIAH): (a) and (b)I.', The 
select list of feeder post holders for 
promotion to Grade IV of the Indian 
Statistical Service was prepared in 
lH70. The names of the ofti('ers in-
cluded in the select list are given in 
the statement laid on the Table Of the 
House. [PPlaccd in Library. No. LT-
1543/80]. 

(q Yes, Sir. (The correct scale of 
pay is ;Rs. 550-900). 

(d) The particulars of officers hold-
ing Grade IV posts on ad-hoc basis 
1V1inistry-wisc are given in the state-
ment laid on the Tahle of the House. 
fPlaced in Library. See No. LT-1543/ 
80]. ····:·i~i 

Son1e of the departments like the 
Planning Commission. Department of 
Statistics, etc., do not have feeder 
posts in the scale of Rs. 650-1200, but 
haVe such posts only in the scale of 
Rs. 550-900. Since grade IV is the 
next channel of promotion for such 
officers, they have been promoted to 
that Grade on ad hoc basis in the ab-
House. (Placed in Library. See No. LT-
1543/80). 

(e) The feeder post holders in the 
scale of Rs. 650-1200 are eligible for 
promotion to grade IV of the Indian 
St.atistical Service subject to their 
eligibility as per provisions of the ISS 
rules. 

. News Item captIoned Inside 'ail' 

3190. SHRI N. K. SHEJWALKAR.: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Governmentts attention 
has been" drawn .. to the , •. rticle pub-
lished in 'Hindustan . Times "dated the 
31~t", ~UlU&~; '·1980: entitled 'Inside J air' 



, ~ , . " , 

wherein a living' convict has·· stated·· 
about· various practices that are p:re-
sently g.oin, on in the Tihar Jail, New . 
Delhi; and . . 

(b) 'whether Government have prob .. 
ed into all the caSes mentioned therein 
and taken action against the . erring 
officials? 

THE MINISTER OF. STATE IN 
THE IVrINISTRY OF HOME AFFAIRS 
(SH:R.I YOGENDnA MAR W ANA): (a) 
and (b). The attention of Government 
bas been Jrawn i.O the article entitled 
"Inside Jail" publised in the 'Hindu--
stan Times' dated 31st August, 1980. 
The· Supreme Court have ordered an 
enquiry by the Distt. & Sessions Judge, 
Delhi into the allegations of corruption 
and other vices made by a lifer con· 
vict lOdged in the Central Jail, Tihar. 
The Distt. & Sessions Jud~e has fuI" 
tht~r been directed :by the Suprteme 
Court to enquire into the conditions 
of tension, vice and violence and pri-
soners grievances with a v!ew to sug-
gest remedial action. The enquiry is 
still in progr~ss. Furt.her action in the 
matter win he taken in the light of the 
findings of the District and Sessions 
Judge. Delhi and orders of the Sup .. 
reme Court in the matter. 

The alai} Reforms Committee ap-
pointerl by Government with Justice 
A. N. Mulla as Chairman is also look-
ing into the conditions in Tihar Jail 
,~nd ~h(!' report of the Committee on 
Tjhar Jail is expected shortly. 

Overhauling of eD&iDes 01 Centuria 
Ta.nks 

3191. SHRI HARIKESH BAHADUR: 
Will the Minister of DEFENCE be 
pleased to state: 

(a)' is it a :fact that seventy engines 
of the centurian tanks ,vere over-
hauled in the year 1977 before the 
sale; 

(b) if so, details thereof; 

(c) what was the necessity to over-
haul those engines while they were 

, gOing to :he sold as scrap; and 

. ",.' , ' 

..... 
,,"(d)' did any.'·~pasal::~ to:iDodi-·. 

. 1.y:·centurian' t~k8, in:'U1e:: year·197t?·; .'. 

THE MINISTER' .' OF STATE IN 
THE' MINISTRY OF DEFENCE' (sHRr 
SHIVRAJ v. PAT.IL): (a) No,' :Sir~ 
Only 18 engines were oYE!l"hauted' dur-' 
ing the year 1977. '. 

(b) The engines were overhauled as 
per the details $liven .. below: 

Septt"mber 19i7 4 
October 1977 5 
November 1977 5 
December 1977 4 

., -
Total 18 

(c} The life of the Cent urian tanks 
was extended by one more year from 
1977. As a back-up for the tanks still 
retained in service these 18 engines 
were overhauled. 

(d) Yes. SUch a proposal was consi-
dered in 1977. but it was not agreed 
to on operational and cost considera-
tions. 

Recruitmeut of Pollee Persomael. in 
Deihl 

3192. PROF. p. J. KURIEN: Will 
the Minister of HO'ME AFFAIRS, be 
pleased to state: 

(a) the! number of poliCe personal 
recruited for Delhi Police in the past 
6 months; 

(b) the break-up of reside,nees of 
such recruits Parliamoentary consti-
tuency .. ,vise; 

(C) the proportion at Scheduled 
'Castes, Scheduled Tribes and minori. 
ties re,cruited. in the above drive;· and: 

(d) whether this' recruitment bas' 
,been made' too fill up' the exiJtiDc 
vacan.cies or for the p~es ,:01 
. expanding the force? . 




